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MR. DEPUTY CHAIRMAN: Then, I will call you. ...(Interruptions)... ﬂ:% gl
STRT 31X &, $9ferg # U JATSH I ... (FAET).... Now, what is your problem?

SHRIMATI SASIKALA PUSHPA: Sir, ... (Interruptions)...
MR. DEPUTY CHAIRMAN: I will allow you.

SHRI SHANTARAM NAIK: Sir, I had given a notice of breach of privilege against
Shri Manohar Parrikar for publishing a statement in ... (Interruptions)... Since the House
was in Session, I had given a notice of breach of privilege. ... (Interruptions)... I have not

yet received any reply. ... Interruptions)... What is the status? ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Please listen to me. ... (Interruptions)... The breach
of privilege notice is dealt with according to a certain procedure. If you have given a
notice, the hon. Chairman will examine it as per procedure, and, will then, accordingly,
come back to you. ... (Interruptions)... 1 will inform you. ...(Interruptions)... It is under

examination. ...(Interruptions)...

RE. THREAT TO THE LIFE OF AN M.P. OF TAMIL NADU
Now, what is your problem, Puspaji?

SHRIMATI SASIKALA PUSHPA (Tamil Nadu): Sir, I just want to say two things.
Number one, for the past two days, everyone knows that something is going on in social
media, which is related to the privilege of two MPs. That is why, I am raising it here. I
am getting unconditional apologies from Mr. Tiruchi Siva. He is a very decent fellow.
Since he spoke about my party leader, I behaved in that manner just out of emotions. I am

getting excuse and apologies from Shri Tiruchi Siva and also from DMK leaders.

Number two, I have a threat to life. I am being compelled to resign from my

constitutional post. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: No, no; please listen to her. ... (Inferruptions)...

SHRIA NAVANEETHAKRISHNAN (TamilNadu): Whatisthis?... (Interruptions)...
What is this? ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Navaneethakrishnan, please. ... (Interruptions)...
Mr. Navaneethakrishnan. ... (Interruptions)...
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SHRIMATT SASIKALA PUSHPA: I express my gratitude to my leader for having
given me this post. ... (Interruptions)... But I am being threatened to resign from this post.
...(Interruptions)... 1 will not do it. ... (Interruptions)... | will not do it. ... (Interruptions)...
Where is women's safety in this country, Sit? ... (Interruptions)... Where is women's safety
in this country? ... (Interruptions)... I have been harassed. ...(Interruptions)... I have been
slapped. ...(Interruptions)... 1 was harassed yesterday. ...(Interruptions)... 1 was slapped
yesterday. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Puspaji, please listento me. ... (Interruptions)... Please

listen to me. ... (Interruptions)...

SHRIMATT SASIKALA PUSHPA: I am not even being allowed to speak here, Sir.
...(Interruptions)... What is this? ... (Interruptions)... What is this, Sir? ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Puspaji, please listento me. ... (Interruptions)... Please
listen to me. ... (Interruptions)... 1 will allow you. ... (Interruptions)... You please sit down.
...(Interruptions)... I will allow you, please sit down. ... (Interruptions)... I will allow you,
please sit down. ... Interruptions)... Let me say something. ... Interruptions)... Puspaji, 1

may tell you ... (Interruptions)...

SHRIMATI SASIKALA PUSHPA: T have full gratitude forbeing ... (Inferruptions)...
There is no doubt about it. ...(Interruptions)... But, 1 am being threatened to

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please listen to me. ...(Interruptions)... If you have

any complaint, you are free to approach the hon. Chairman. ... Interruptions)...

sft e T ([TR wew): S TR WR, I AU 91 1 FEA ATl
...(TFET)....

SHRIMATI SASIKALA PUSHPA: It is an MP who had been slapped,
Sir. ...(nterruptions)... What is this? ...(Interruptions).. We also have dignity?
...(Interruptions)... The Constitution of India provides everybody the right to live with
dignity. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please listen to me. ...(Interruptions)... That is what I

am saying. ...(Interruptions)... Nareshji, please listen to me. ... Interruptions)...

of} TReT 3T TR, IR 9 B9 H 31U a1 Bl AEd! ©, a1 B ol Ig AR
B B ...(IE)....
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MR. DEPUTY CHAIRMAN: That is why I allowed here. ...(Interruptions)... 1
know. ...(Interruptions)... She came into the Well. ... (Interruptions)... It is for the first
time that a lady-Member had to come into the Well like this. ...(Interruptions)... That is
why I allowed her to speak. ... (Interruptions)... | am telling you ... (Interruptions)...

SHRIMATI SASIKALA PUSHPA: I need protection, Sir. ... (Interruptions)... I need

protection. ...(Interruptions)... There is a threat to my life. ... (Interruptions)...

MR. DEPUTY CHAIRMAN; I am not able to listen. ...(Inferruptions)... I am not
able to listen. ...(Interruptions)... 1 am not able to hear you. ... Interruptions)... Please

speak one by one. ...(Interruptions)...

sft TRe1 anraTe: St WRAT WTEY, PR BIg AR TS H ...(FAYT).... 370+
I HEAT § ...(TFE)... I Ulsc 3 3ifEX § ...(@agm)... 3R IE allow RN I
TS P INURT W21 & T 3R B1S SR 39+ 91 HET Aedl & ...(qIH).... I el
IRTTI I8 IHHT ST Bl ....(FFETH)....

MR. DEPUTY CHAIRMAN: This is her right. ...(Interruptions)... Now, listen to
me. ...(Interruptions)... Please go back to your seat. ...(Interruptions)... Please listen to
me. ...(Interruptions)... It is an unnecessary charge against the Chair to say that I did
not allow her. ... (Interruptions)... No; let me say. ...(Interruptions)... 1 only allowed her.
I know. In her emotions, she came to the Well. I understood and I allowed her. What 1
told is only this. Please understand. The hon. Chairman is the custodian of all Members.

...(Interruptions)...

off wga agdel (W YRY): WY, IB TS AP ad GAd @rEdl gl
...(TFET). .. 35T Fier S

MR. DEPUTY CHAIRMAN: This is very unfair. ...(Interruptions)... No. You are
not allowing me to say. ...(Interruptions)... 1 will allow her. ...(Interruptions)... But you

are not allowing me to say. ... (Interruptions)...

ft TTT AT WX, I O FT W &, A1 SAD! B SIRT ... (FFEH).... 3R
PIs HHR T AT 91 P ar8dT 8, a1 I8 point of order § ¥l 31T 8, SHHT
BT BRI ANPR B ....(FIEH)...

MR. DEPUTY CHAIRMAN: I am not preventing her. ... (Inferruptions)...

sft 1 SraTe: 3R 9 wE W& € % 36 9 B waR 7, 91 bR (@), .

MR. DEPUTY CHAIRMAN: Why do you say, 'l am preventing?'

...(Interruptions)...
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3t TR SEATST: 3R I BT H $V HE1 A18d] &, 1 B IR ... (FaeT). .

MR. DEPUTY CHAIRMAN: I didn't prevent her. ...(Interruptions)... 1 didn't

prevent her. ...(Interruptions)...

sft SR 3RrETer: 3N AT T forl 7 ... (FEET). .. I $E T § fa S S Y
AT &l ... (GET). ..

MR. DEPUTY CHAIRMAN: If all of you stand up and shout, what do I do?

...(Interruptions)...
SHRI ANAND SHARMA: Please listen to her. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: I am not preventing her. I am only requesting that
all of you take your seats. I will allow her. ... (Inferruptions)... But if all of you stand up,

...(Interruptions)...
SOME HON. MEMBERS: Okay. ...(Interruptions)...

MR.DEPUTY CHAIRMAN: Pressurising me like thisis not good, and also, itisunder
a wrong impression. I only made an observation that the hon. Chairman is the custodian.
He will protect her also. ...(Interruptions)... That is all what I said. ...(Interruptions)...
That is all what I said. ... (Interruptions)... Now, Sasikalaji, have you finished?

SHRIMATI SASIKALA PUSHPA: No, Sir. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: What more do you want to say? ...(Interruptions)...
Okay.

SHRIMATIT SASIKALA PUSHPA: Sir, | want to thank my leader. There is no doubt
about it. She only gave me this post. I express my gratitude. But the thing is, can a leader
slap an M.P.? Can a woman be harassed? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Don't bring in those things. ... (Interruptions)...
SHRIMATT SASIKALA PUSHPA: I need protection. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no; don't bring in those things.
...(Interruptions)...

SHRIMATI SASIKALA PUSHPA: 1 need Government's protection.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Don't bring in those things. ... (Interruptions)...
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SHRIMATI SASIKALA PUSHPA: 1 need Government's protection.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Okay. All right. ... (Interruptions)...

SHRIMATI SASIKALA PUSHPA: 1 need Government's protection.

...(Interruptions)... I need Government's protection. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Yes, yes. ...(Interruptions)... You write to the hon.

Chairman. ... (Interruptions)... Sasikalaji, ... (Interruptions)...

SHRIMATI SASIKALA PUSHPA: Sir, they are compelling me to resign.
...(Interruptions)... They are compelling me to resign. ...(Interruptions)... Why should I
resign? ... (Interruptions)... 1 want to serve the country. ... (Interruptions)... I want to serve

the country. ...(Interruptions')...

MR. DEPUTY CHAIRMAN: Sasikalaji, you listen to me. ...({Interruptions)...
Please. ... (Interruptions)... Sasikalaji, please listen to me. ... (Inferruptions)... Don't narrate
anything which amountsto ... (/nterruptions)... Please. ... (Interruptions)... See, don't narrate
or say anything which amounts to allegation against anybody who cannot come here
and protect. Instead, ... (Interruptions)... No, please. Let me complete. ... Interruptions)...
What is this? ... (Interruptions)... If you have some personal problem, you say only that.
...(Interruptions)... You can write to the hon. Chairman. ... (Znterruptions)... You can write

to the hon. Chairman. ... (Interruptions)...

SHRIMATI SASIKALA PUSHPA: There is no personal problem, Sir. It is a
privilege of an M.P. to speak with this. ... (Inferruptions)...

SHRI ANAND SHARMA (Himachal Pradesh): Sir, she mneeds the.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: I told her. ... (Interruptions)...
SHRI ANAND SHARMA: You are the custodian. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: She has every protection. ... (Inferruptions)... She has

every protection. I said it. ... (Interruptions)... Now, sit down, please. ... (Interruptions)...
SHRI A. NAVANEETHAKRISHNAN: Sir, this is. ... (Interruptions)...
sft 791 3ETE: FEI € protection? ... (FIHT)...

oft werera T 3 3o I TS FE W B L. (). ..
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MR. DEPUTY CHAIRMAN: Anyhow, see, any allegation made or
...(Interruptions)... Mr. Navaneethakrishnan, please listen to me. ...(Interruptions)...
You listen to me. ...(Interruptions)... Any allegation made ... Interruptions)... You listen
to me. You are an advocate. ...(Interruptions)... Listen to me. ...(Interruptions)... Any
allegation made against anybody who cannot come here and protect himself is expunged.

...(Interruptions)...

SHRIMATT SASIKALA PUSHPA: Sir, my life is under threat. ... Inferruptions)...

Sir, my life is under threat. ... (Inferruptions)...

MR. DEPUTY CHAIRMAN: No; you go back. ...(Interruptions)... You go
back. ...(Interruptions)... That is over. ...(Interruptions).. Now, Sharad Yadav.

...(Interruptions)...

SHRIMATT SASIKALA PUSHPA: Sir, my life is under threat. ... Inferruptions)...

Sir, my life is under threat. ... (Inferruptions)...
SHRI A. NAVANEETHAKRISHNAN: No, no. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, Zero Hour, Shri Sharad Yadav.

...(Interruptions)...
SHRIMATT SASIKALA PUSHPA: Sir, my life is under threat. ... (Interruptions)...

MR.DEPUTY CHAIRMAN: Youmay write to thehon. Chairman. ... (Interruptions)...
Shri Sharad Yadaviji. ... (Interruptions)...

SHRI A. NAVANEETHAKRISHNAN: No, Sir. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: That is over. [ have expunged it. You are not listening.
...(Interruptions)... Whatever allegation has been made against anybody who cannot come
and defend here, has been expunged. That is over. Sit down. ... (Interruptions)... But she
will have the protection of the hon. Chairman. No problem. Sit down. ...(Interruptions)...

Sit down now. ... (Interruptions)... Shri Sharad Yadaviji. ...(Interruptions)...

SHRI BHUBANESWAR KALITA (Assam): Sir, let them assure that she would get

protection. ... (Interruptions)...

sft Ter srrETer: A SUHWTIR, $9 WET B GERI B S A g1 YT AfBR
2l ...(TEH)... 39 Ued Bl 9 8F & A 84 U+l FIsi 91d &1 S8 &1 g
AR 21 TH 56 TS BT protection fa= H1 i gu1 fedR 21 ... (@),
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st SuTHTAfa: Protection 21 ... (EE). ..

3ft TR SRrETer: FUR GAT| AR FeRa 7 fhdl o1 A 7L forn 8, <ifeh s
AT FE V& & T ITH1 S19S 7RI T, 371 i S @av 1 ... (AFe=)....

it Syaufy: SEH L aIell .. (). ..

off TRT1 3Tt SN FEl 2 ...(AIYT).... She is saying that. ...(Interruptions)...
3, I8 B B SIT? UH AR B ART AT, IFDT 5] B WarT 81 3R e §
e B AFAR T B2 .. (AFHT).... TT B T2 ....(FIE)....

MR. DEPUTY CHAIRMAN: She did not say that. ...(Interruptions)...
SHRI NARESH AGRAWAL: She is saying this. ... (Inferruptions)...

31, Y. {39 (@ fremTg): a1 it 3 F1 A | (@@uT)... 3FR 8 & |1 A
St 5 @ feare sR Rig & W |91 St 3 w1 fban, I8 |9eq S aredn 82
...(TIET)....

MR. DEPUTY CHAIRMAN: She didn't. ...(Interruptions)... She spoke about
someone who cannot come here and defend. ... ([Interruptions)... Y S, A Bl gl
.. (TIYT).... A TEL Gl ...(FET)... She did not say that any Member has slapped
her. She said that about somebody else. That is what I am saying. ... (Interruptions)...

3f} T SRETe: 2, AT AL .. (FqHT)....
MR. DEPUTY CHAIRMAN: I heard it. ... (Interruptions)...

3t TR IETE: A SHB! AT T, P [BA TN WG Pl I B AW
...(TFHT).... T B BN o TSR =1 91 &) 2] Hog AHd1? ... (FIEH)....

il Tpect U (MERTSE): IS8 Bl & b Gl SRIWI o & folg AR fhar
IETE ...(TIE)....

it TR praTer: I wE W& € fF g swiw a7 & forg werqR fan S <@ 2
...(FET)...

MR. DEPUTY CHAIRMAN: She didn't say that. ...(Interruptions)...

1. @ T oR s & e |41 St 3 /& fean, I8 9es SIeAn g 2l
..(FET)..

sft TR 2ER (STR TR IMURY TE U2 ... (FFE)....




18  Re. Threat to the life of  [RAJYA SABHA] an M.P. of Tamil Nadu

MR. DEPUTY CHAIRMAN: She did not say that. She only mentioned about some

leader who cannot come and defend here. That is all that I said. ... (Inferruptions)...
3t e ST SHE T ZaN? .. (FAYTH)....

SHRI PARTAP SINGH BAJWA (Punjab): Sir, they cannot do this.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Let me tell you what I heard. ...Interruptions)... If
I am wrong, you can correct me. What I heard is this. She did not say that any Member
from this House or the other House has beaten her or slapped her. ... (Inferruptions)...

DR. V. MAITREYAN: Sir, in fact, she has beaten another Member.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, please. ...(Interruptions)... Let me say it.
She only said, 'a leader', and I said, 'leader not of this House'. Then I said, "You are
mentioning somebody who cannot come and defend here, so, don't say it.' That is all.

...(Interruptions)...

DR. V. MAITREYAN: Sir, a Member of this House... ... (Interruptions)...

2f} TR IFATA: I STFHTIfT SfY, 3R U THUT B, Uk Fed & e Bl
ART STUAT 3R T8 TS U1 ST B =T ST 1 T S Bl o Ag] a1 872
...(TGHT). ..

MR. DEPUTY CHAIRMAN: I told her, give notice. ... (Interruptions)... I asked her
to give notice and also write to the hon. Chairman. ... Interruptions)...

SHRI A. NAVANEETHAKRISHNAN: Sir, what is this? ... (Interruptions)...

Y SRe1 SRraTe: I HIW AN . (AEET). .. ATGT A . (SIFET). ..

31, dY. §3A9H: 39 9T & ISR Bl U AR, IHD! 1 BRI ...(FQHT).... 9
TS & AEHT B S ART, IHD! 91 BRI ... (TILT)...

sft wegea agddt: SHH Ao i TE T B L (IaET)...

MR. DEPUTY CHAIRMAN: Nareshji, I know that you must have read the
newspaper, but she has already said that there was an apology. That matter is settled.
That is number one. She said about something else. ...(Inferruptions)... Then only I said
that if it is about a leader who cannot come and defend here, don't say it. She must give a
complaint to the Chairman and also write to the Chairman. That is all. Yes, Shri Venkaiah
Naidu. ... (Interruptions)...



Re. Threat to the life of [1 August, 2016] an M.P. of Tamil Nadu 19

SHRIMATI RAJANI PATIL (Maharashtra): Sir, you must listen to her

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Shri Venkaiah Naidu. ... (Interruptions)...

SHRIMATI SASIKALA PUSHPA: Sir, my life and dignity is under threat. Will the
Government save me? This is my question, Sir. I want an answer from the Government.
...(Interruptions)... Will they save me? ... (Interruptions)... A woman's life is under threat

from the State Government. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You will have full protection. ...(Interruptions)...
That is what she is saying. Why do you worry about that? ... (Inferruptions)... That is her
complaint. Why do you worry about that? ... (Interruptions)...

SHRIMATI SASIKALA PUSHPA: Sir, will they make a statement about saving

me? ...(Interruptions)...

SHRI ANAND SHARMA: Sir, what is the Government going to do about it?

...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... Let me tell you, the hon.
Chairman and the Government will protect you. ...(Interruptions)... Naiduji, you heard

her. ...(Interruptions)...

THE MINISTER OF URBAN DEVELOPMENT (SHRIM. VENKATAH NAIDU):
Yes, Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: It is up to her to say ...(Interruptions)...

THE MINISTER OF URBAN DEVELOPMENT; THE MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION; AND MINISTER OF INFORMATION
AND BROADCASTING (SHRI M. VENKAIAH NAIDU): Navaneethakrishnanji,
please. ...(Interruptions)... Sir, I have a humble suggestion to the Chair and also to the
House. ... (Interruptions)... This discussion is not going to add to the glory of the House.
That is one. A Member has committed a mistake of beating another Member. She has
apologized of her sin. ...(Interruptions)... Try to understand... (Interruptions)... Hear me

fully. ...(Interruptions)...

sft wea Il W), A SA@) Al Wl T2 I L (EE)... 3R 39 Al &1
BTSY & 37aR UE BT &, A1 813 & 918X T BT ERM? ... (TALT)....

sft SumwTafar: 3R, 39 YT ... (FGE).... Listen to the Minister,
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SHRI M. VENKAIAH NAIDU: Whatever it is, the image of the Parliament was
at stake for two days. Now, she said something in the House. I am not going to join the
issue with her because she has expressed regrets according to me. That should put an end
to that. Secondly, if the Member has got any problem with regard to her security, the best
way, according to me, is writing to the hon. Chairman.

MR. DEPUTY CHAIRMAN: I told her.

SHRI M. VENKAIAH NAIDU: And then the hon. Chairman will take appropriate
action, as you said. So, let us proceed further. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: That is correct. ... (Interruptions)... That is okay. Now,
Shri Sharad Yadav ... Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Excuse
me, Sir. Tomorrow something may happen to any Member of this House. Do you think
that he or she should not be allowed to express his or her grievance? ... (Inferruptions)...

MR. DEPUTY CHAIRMAN: No; she was allowed. ... (Interruptions)...

SHRI GHULAM NABI AZAD: She has not been allowed to speak. ...(Interrup-
tions)... She has notbeen allowed to speak whatever she wanted to speak. ... (Interruptions)..
She should be allowed. ...(Inferruptions)... This can happen with any Member of this
House. ...(Interruptions)... Today this has happened with opposition; tomorrow, this
can happen with the Ruling Party. ... Interruptions)... 1 do not know what the reason is.
...(Interruptions)... But how can a Member of Parliament not be allowed to express her
view? ...(Interruptions)...

ST, &Y. {2 WS IMUP| GATs o] (AT .. (ELF).... d AU 914 died D] £
.. (TTET)....

MR. DEPUTY CHAIRMAN: I think she ...({Interruptions)... 1 allowed her.
...(Interruptions)... 1 allowed her. ...(Interruptions)... 1 understood what she said.
...(Interruptions)... Not only me, ecverybody understood what she said.
...(Interruptions)... 1 understood what she said. ...(Interruptions).. To say that I didn't
allow her is unfair. ... (Interruptions)... That is what I have to say. ... (Interruptions)... Let
me go to the next item. 3ATABT HreH 2 T BATI ...(FIYT)... She can write to the
hon. Chairman; she can approach the hon. Chairman. ... (Interruptions)... He will protect
her and the Government will also take. ... (Interruptions)...

st AT SrETer: T IR T SR L (IAH)... Bl DI AR Bl gER 7R
& AT AT BN, O AT 3ATY TATS el B2 ... (SFFE).... T8 TSH HIg & folg 947 82
..(FAL).... IR U Afell AR & A1 Pls oAl °gc! § 3R 9 ¥a- § 7o+ a1
$HE] AT &, oAfh S| B Tol [T ST, I URFRT SId 21 Bl ... (). ..
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MR. DEPUTY CHAIRMAN: We arc scized of the matter. ...(Interruptions)...
She will write to the hon. Chairman, as I told. ...{nferruptions)... The Government
will take care of her and give protection, if necessary. ...(Interruptions)... Don't worry.
...(Interruptions)... The Government will take care of her and give protection, if necessary.

...(Interruptions)... She will write to the hon. Chairman. ... (Interruptions)...
oft TRET 3ETe: 3T U Aol T DY e T2 3 2 B ... (). ..

MR. DEPUTY CHAIRMAN: We will do the needful. ...[Interruptions)... 1
can assure on behalf of the hon. Chairman, that we will do the needful in this matter.
...(Interruptions)... Okay. If she needs protection, the Government will take care of that;
don't worry. We will take care; I can assure you. ... (Interruptions)... Please. Sharad Yadavji

for Zero Hour. ... (Interruptions)...

sft Tergd agdd): STFHTIT ST .. (ae). .. SuwTaf S, 39 $9 9eA & 3ie
3T T g TTeTd SETER0] G132 Bl ... (AGET).... 3R fodl 7R & AT BIs e gt
g, I T I AR B AU 919 39 WEH P 3SR BEd Bl Bls JAPR LI 82
...(TFET)....

MR. DEPUTY CHAIRMAN: What is this? ...(Interruptions)... 3§ B T[T Bl
...(TIET)....

31 Y. #3G: 3 70 1T G B g1 B .. (TFET)....

ff Frad agda): B A1 U1 R 2, S ge WER B e o ST 91 ded |
BT B2 ... (FGHT). ..

MR. DEPUTY CHAIRMAN: Sit down. ...(Interruptions)... What she said I

understood it. ... (Interruptions)...

sft Arerd aqddt: 3 B! 3 91 we ATl L (FaET). .

MR. DEPUTY CHAIRMAN: Everybody understood it. ...(Inferruptions)... What
is this? ...(Interruptions)... Shri Sharad Yadav...(Interruptions)... Nothing else will go
on record. ...(Interruptions)... Nothing else will go on record except what Shri Sharad
Yadav says. ...(Interruptions)... Nothing else will go on record. ...(Interruptions)...
What else? ...(Interruptions)... It is clear. ...(Interruptions)... Everybody understood it.

...(Interruptions)...



